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No. 1964] NEW DELHI, THURSDAY, APRIL 23, 2026/VAISAKHA 3, 1948
qEF TREgH i ST A

T feeett, 22 arder, 2026

T, 2037 (7). — Fea (T TLATE, T TSHE ATAHTH 1956 (1956 1 48) (518 =7H =76 THTq
I ATATAIH FZT AT 2) T &0 3F 0l ST-GTT (1) BT T& ATRAT T TART FId g0, Tg THTLTT @l ST
& TETq o FERTg TST & draarg 5er § NH52 & .41, 0 & f.51.7.6 (Jal Bhavan, Administrative
Building, MJP, Near Deogiri College, ITI Road, Vedant Nagar, Chhatrapati Sambhajinagar) @ &
J-gue F AT (FETH0T/T5E oMoy Aigd 2-A7/4-A7 T TATET A1), AL, TeT T TATAT & AT
SATSI o [orT g S srfera & fSraen dfera aoia F1=r sree= § fRam 77 8, THT S{H 7 3750 & & oa
e T =TT FAT |

Fre AT =T, ST 3<% G # Baag g, S Afaf=a| &t amr 37 it IT-am7 (1) F eI qarh

TSI o o0 UHT IH % ITANT 92 A9 § 7 ATSEAAT 6 TR 0l 0 | TH & & Ha< =11
AT T T TR |

AT ST ST FETH TSI, ST {eqH STreraht<l (SEITE), AT, 8. FATSHa 1 forfea
T H YA T SATUIAT ¥ IHH IEF AT SATEHIAT o0 STUIN ST TAT TTIETHRTLT, ATTRIHAT T AT
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&7 § I7 et T T9ew g7 T ST 7 @8 7 37 UHT Sqiidi il a1 & T 7 UL 377

ST 9 o T, AT w2 gl o qerm arfasrdT siarears THey, smaer g AT a7 ATl &l T w7

AT AT SAATATA T AT |

Ih SATErTR= T &mT 37 T IT-GTT (2) F AefT Teaq Irfersn<t g fohar o & ot sraer st
I |

8 ST 3T fRaas AtRat g Adteror & ST gt ¢ |

TH SATATAAT 6 AN AT ATAT I o L@ AT AT A TeH TTEHLL 6 I HIATAT § 3T

I
HETY 757  sfiarmars forer ® NH52 & f&.#1. 0 & f7.#1.7.6 & forg st it ST areft |ie=eT Ti2a
STTAT HLAAT Algd G FT qIeH @

TS T ATH: HGIAY Srer & AT sfATTeTE

ajﬁiﬁ A §&AT YA R TRR || R AT IFT | T F7 S S REIRER T

HeE (SIRIREETEY (FFIT)

2 3 4 5 6

AT T 7 FAS
ATTe T ATH: SR1ST dieT
1 64 BELl LUIET S 2.2186 (FFa7) 2.2186
2 79 T TifieaT 4.709 (%Y ) 4.709
e T AT HYTA
3 108 RELl LUIET RS 1.4759 (FFA7) 1.4759
4 110 IGEl LD R 1.06 (BFTT) 1.06
5 111 BELl LUIET RS 0.0549 (FF47) 0.0549
6 112 IGELl TifieeaT 0.3135 (37 ) 0.3135
7 123 BELl Tt 1.6308 (FFT ) 1.6308
8 124 RELl LUIET e 0.7059 (FF47) 0.7059
9 125 [RELl Tt 0.56 (FFa7 ) 0.56
10 127 BEl LUIETS S 1.5781 (2% ) 1.5781
11 128 IGELl TifieeaT 0.0785 (247 ) 0.0785
12 129 IGELl TifieeaT 0.1165 (247 ) 0.1165
13 130 LT T 0.0751 (247 0.0751
14 131 IGEl Tt eaY 0.6674 (247 ) 0.6674
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15 132 RELl LU IET RS 2.1834 (FFa7) 2.1834
16 147 IGELl LU IET Y 0.2077 (2%47) 0.2077
17 148 IGEl TIftwea 0.7125 (37 ) 0.7125
18 41 fasft UUIET RS 3.1246 (FFT7) 3.1246
19 42 IGELl LU IET Y 1.1753 (FTX) 1.1753
20 43 RELl LU IET S 1.8814 (FFIT) 1.8814
21 44 IGELl LU IET Y 0.7722 (227 ) 0.7722
22 46 fasft TfieaT 1.2419 (FFI7) 1.2419
23 47 IBELl LU IET Y 0.2737 (2247 ) 0.2737
24 48 REl LUIET S 1.1194 (FFa7) 1.1194
25 49 IGEl Tt 0.307 (3%47) 0.307
26 51 REl LUIET S 0.4575 (3#47) 0.4575
27 53 BREl T 0.0702 (247 0.0702
28 Road GECAR] LUIET S 1.303 (3F47) 1.303
e T ATH: TTAHe qieT (TH. 55

29 10 st T 1.8838 (ZF7X ) 1.8838
30 111 REl LUIET S 0.6206 (3F47 ) 0.6206
31 112 IGEl LD R 0.5464 (27 ) 0.5464
32 17 GECAR] LUIET RS 1.862 (3F4T) 1.862
33 18 RELl LUIET RS 0.7016 (3F47) 0.7016
34 20 [RELl Tt 0.5392 (FF47 ) 0.5392
35 21 EEi TifiFeaT 0.632 (37 ) 0.632
36 22 fasft Tt 0.366 (3F7 ) 0.366
37 23 BELl LUIET e 0.7177 (FFT) 0.7177
38 3 RELl LUIET RS 0.0375 (3F47) 0.0375
39 4 REl UUIET RS 0.0864 (FF47 ) 0.0864
40 51 IGEl Tt 0.0335 (ZF7) 0.0335
41 52 IGELl TifieeaT 0.3858 (247 ) 0.3858
42 53 REl T 0.256 (3F47 ) 0.256
43 54 EEl TIftwea 0.2858 (%Y ) 0.2858
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44 55 BEL LD iET RS 0.2226 (FFaT ) 0.2226
45 57 IGELl LU IET Y 0.1432 (227 ) 0.1432
46 58 IGEl TIftwea 0.5537 (%7 ) 0.5537
47 59 BELI LLDIETS Ry 0.2019 (ZFAT ) 0.2019
48 62 IGELl LU IET Y 0.0645 (27 ) 0.0645
49 63 IGEl LD ETa 0.365 (FT7) 0.365
50 7 IGELl LU IET Y 2.4454 (ZFAT) 2.4454
51 8 IGELl T 0.5954 (%7 ) 0.5954
52 85 BELI LLDIETS Ry 0.1831 (ZFAT ) 0.1831
53 86 EEL LLDIETS R 2.4558 (FAT) 2.4558
54 90 REL LD IETS Ry 0.0906 (ZFaT ) 0.0906
55 91 EEL LLDIETS Ry 0.6193 (ZF47 ) 0.6193
56 92 IGEl Tt 0.6241 (37 ) 0.6241
57 93 BELI LLDIETS Ry 0.3617 (247 ) 0.3617
58 94 EEL LLDIETS Ry 0.0021 (ZFTT ) 0.0021
59 Nala/ River IGEl Tt 0.2463 (397 ) 0.2463

Total 48.203

[®T. 5. AAC/37/2025-26/3A]
g A HET, FeaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 2037(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS52 in the
stretch of land from Km. 0 to Km. 7.6 (Jal Bhavan, Administrative Building, MJP, Near Deogiri College, ITI Road,
Vedant Nagar, Chhatrapati Sambhajinagar) in the district of AURANGABAD in the state of MAHARASHTRA, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, CALA NHAI Ch. Sambhajinagar in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being



[T &% 3(ii)]

HILT T TSIA . AHTYTL

5

heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH52 in the stretch of land from Km. 0
to Km. 7.6 (Jal Bhavan, Administrative Building, MJP, Near Deogiri College, ITI Road, Vedant Nagar, Chhatrapati

Sambhajinagar) in the district of AURANGABAD in the state of MAHARASHTRA

State: MAHARASHTRA District: AURANGABAD

sl. No. Survey/Plot Type of Land | Nature of Area Area

Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Kannad
Village: Langada Tanda
1 64 Private Agriculture 2.2186 (Hectare ) 2.2186
2 79 Common Agriculture 4.709 (Hectare ) 4.709
Village: Andhaner
3 108 Private Agriculture 1.4759 (Hectare ) 1.4759
4 110 Private Agriculture 1.06 (Hectare ) 1.06
5 111 Private Agriculture 0.0549 (Hectare ) 0.0549
6 112 Private Agriculture 0.3135 (Hectare ) 0.3135
7 123 Private Agriculture 1.6308 (Hectare ) 1.6308
8 124 Private Agriculture 0.7059 (Hectare ) 0.7059
9 125 Private Agriculture 0.56 (Hectare ) 0.56
10 127 Private Agriculture 1.5781 (Hectare ) 1.5781
11 128 Private Agriculture 0.0785 (Hectare ) 0.0785
12 129 Private Agriculture 0.1165 (Hectare ) 0.1165
13 130 Government Agriculture 0.0751 (Hectare ) 0.0751
14 131 Private Agriculture 0.6674 (Hectare ) 0.6674
15 132 Private Agriculture 2.1834 (Hectare ) 2.1834
16 147 Private Agriculture 0.2077 (Hectare ) 0.2077
17 148 Private Agriculture 0.7125 (Hectare ) 0.7125
18 41 Private Agriculture 3.1246 (Hectare ) 3.1246
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19 42 Private Agriculture 1.1753 (Hectare ) 1.1753
20 43 Private Agriculture 1.8814 (Hectare ) 1.8814
21 44 Private Agriculture 0.7722 (Hectare ) 0.7722
22 46 Private Agriculture 1.2419 (Hectare ) 1.2419
23 47 Private Agriculture 0.2737 (Hectare ) 0.2737
24 48 Private Agriculture 1.1194 (Hectare ) 1.1194
25 49 Private Agriculture 0.307 (Hectare ) 0.307
26 51 Private Agriculture 0.4575 (Hectare ) 0.4575
27 53 Private Agriculture 0.0702 (Hectare ) 0.0702
28 Road Government Agriculture 1.303 (Hectare ) 1.303
Village: Satkund Tanda (N.V)

29 10 Private Agriculture 1.8838 (Hectare ) 1.8838
30 111 Private Agriculture 0.6206 (Hectare ) 0.6206
31 112 Private Agriculture 0.5464 (Hectare ) 0.5464
32 17 Government Agriculture 1.862 (Hectare ) 1.862
33 18 Private Agriculture 0.7016 (Hectare ) 0.7016
34 20 Private Agriculture 0.5392 (Hectare ) 0.5392
35 21 Private Agriculture 0.632 (Hectare ) 0.632
36 22 Private Agriculture 0.366 (Hectare ) 0.366
37 23 Private Agriculture 0.7177 (Hectare ) 0.7177
38 3 Private Agriculture 0.0375 (Hectare ) 0.0375
39 4 Private Agriculture 0.0864 (Hectare ) 0.0864
40 51 Private Agriculture 0.0335 (Hectare ) 0.0335
41 52 Private Agriculture 0.3858 (Hectare ) 0.3858
42 53 Private Agriculture 0.256 (Hectare ) 0.256
43 54 Private Agriculture 0.2858 (Hectare ) 0.2858
44 55 Private Agriculture 0.2226 (Hectare ) 0.2226
45 57 Private Agriculture 0.1432 (Hectare ) 0.1432
46 58 Private Agriculture 0.5537 (Hectare ) 0.5537
47 59 Private Agriculture 0.2019 (Hectare ) 0.2019
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48 62 Private Agriculture 0.0645 (Hectare ) 0.0645
49 63 Private Agriculture 0.365 (Hectare ) 0.365
50 7 Private Agriculture 2.4454 (Hectare ) 2.4454
51 8 Private Agriculture 0.5954 (Hectare ) 0.5954
52 85 Private Agriculture 0.1831 (Hectare ) 0.1831
53 86 Private Agriculture 2.4558 (Hectare ) 2.4558
54 90 Private Agriculture 0.0906 (Hectare ) 0.0906
55 91 Private Agriculture 0.6193 (Hectare ) 0.6193
56 92 Private Agriculture 0.6241 (Hectare ) 0.6241
57 93 Private Agriculture 0.3617 (Hectare ) 0.3617
58 94 Private Agriculture 0.0021 (Hectare ) 0.0021
59 Nala/ River Private Agriculture 0.2463 (Hectare ) 0.2463

Total 48.203

[F. No. AAC/37/2025-26/3A]
SHAIKH AMINKHAN, Director
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